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=% TRERHT S TSHE AT

7% faeelt, 12 9, 2026

T3, 2441 (31).—Fea T TLRIE o, T T ATAHFH, 1956 (1956 FT 48) (P& =0 =oer
THTA I<F ATSTHAT FglT TAT §) T 7T 3F T ITLTT (1) F T ST AT TS AT TLHL & T2 TagA
T TSN FATAT il ATELAAT H&AT F1.377. 5231(E) A" 17/11/2025, ST AT % TSI, FATETI,
AN |, U 3, ITEE (i) § THIAT HF T AT, FRT ITHET TT % T T AW-26 * 6.4, 239/280
(FrERT) T FraTgieT & 6.747.294/280 (FaGTYY) T T% HISET 2-dF &7 2-d7 Y 9lee¥ & a1
TS THL0T o S[EUE T¥ 2 TATSIT % TARTOT, SIeqvr, Tere siv S=rele o forw 39 srfeg=ar & IuTag e’
H fATATEe i 7 7SI 3 & SO ST il JATT0IT 67 o ;

ST ITh ATEEEAT T FIX Ih ATTHAT il &7 3F %l ITLTT (3) F e ariia "18/01/2026 Fr
“TATS”, 18/01/2026 T “srfsrarTett” " ¥ Ferrfora faam srar o ;

STeTeh FETH TTTErT<T 1 &7 3T % dgd 1A% AT 96 g% &, ore 9% fo=me 3 1 & i saer
St=a w9 8 Mo B @,

ST qETH AT 7 36 STTAHIH il &TeT 39 il STLTT (1) F ATAL H, Fwa T TR I SqAT
IR

3406 GI/2026 (1)
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TS % forT syt 3T ST =Ry

sl TR H AT r ST |

SEET ST F TP T AM-26 F .77, 239/280 (Fra<r) T Framgiet & .1, 294/280 (FEGTIR)
T T HISIET 2-0477 FT 2-A Y52 QNS o AT ATST HTU 3 [T ST ¥ ST AT GLAAT Figa ST

ATLAT

ST T, eI LT, Sh ATATAH 6T 7T 37 AT ST (2) F SATHLOT § 7 HIUT FAT § o
TH ATAGEAT o TSI § THTAA T, I A1 | A qfi ot fAeet & 4 grae areafeas s 9

=T ea e
TS T ATH: ST S &7 7T FEETR
w0 || gagur e ||qRrEm v qEd || g sl Raeag sfeat 1 am
q&T EENT] SERT]
(BT H)
L1 2 | 3 || 4 | 5 | 6
[T T AR ATETRE
T T ATH: TR
1 1120 [T [T | 0.004|[= Tz, A, dndy Arfder
2 |[131 (st -1 || 0.0057|[srsrr weram veyEr wa wETT
3 |hs2 [t [ || 0.015|Emr Rerdi, e, dntg i
4 133 IGEl TET-1 0.0255|[er<T= WETaT= ,UH/3 AET HSTIT
5 134 EEL TET-1 0.0595||¥TaTe |T2=T, FET T2, THIW
T T - HrE AT, AT
T, T/ ST T
6 |l140 (st -1 || 0.0396|Fe star s wR <A
7 140 fsft -1 0.023|[f2raTs =taT Tawg/a: =T <faT
140/1487
8 140 GEL -1 0.017||fRe =T ST UH/ET: AT 9% S
140/1492
9 140 IGEL TET-1 0.009|[TS{T HgaT UFy/e: qare HadT
140/1492/1504
10 142 EEGAKA ] 0.004|[%%e TaaqHe, Tred. AUE AT
11 |143 [T [rfT | 0.004|3=r Ruréite, wia. s Arfer
12 144 KASAA afad 0.015|[xawg feuTéHe, Treq. vy afeer
13 159 EEl TATT-2 0.005||ZTT AT, TH/A- TRT TH
14 160 BEl EILIRK] 0.0101||feramea Tuey |1 g+ Ta/e:
ASEA T A AT
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qA: AT, Frald TLHTT, TAT ITIAFTET T 3 RATE 9T T T 2 ¥ 3<h AT == 6t oy 39
T ITLTT (1) BT T& TRAT T TN Fd U, T TTTT FIAT ¢ 196 Sh SAJAT § (AT I FT [di<h
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15

160

0.0071

TIEFAE TUAU FEraTT T Ue/3:

[ERIEEIRRUUC I G Rt Tl

160/1478

16

160

0.0071

HIgFE TUAU Ji@Td garel Ua/e:
IERIEEIR R AEIE AL

160/1478/1516

17

161

SHTC-2

0.003

HIgFE TUAU Ji@Td garel Ua/e:
IERIEEIR R AEIE AL

161/1479/143

18

161

0.0068

AT S TUE SRETT Saeg/a
ESERIEISE
161/1479/144

19

161

TATL-2

0.003

ESERIEESERE R CINEC AN
161/1479/146

20

161

TATL-2

0.012

T TR TRy A
T

161/1479/147

21

161

0.013

e sRrETe Taeg/a: THT FAT
AT FHTES: ATAAT
161/1479/148

22

161

TAL-2

0.007

AT S THUE SRET Sqeq/A
ESERIEASE
161/1479/1501

23

161/1479/1493

GEil

0.015

SereEaTy et /e AEaT
farerrt

24

161/1479/1493

GEil

0.006

AT (et ATg vH/E arATHRe 9T
AR q1g va/en: s |rg

25

161/1479/1494

[ES1I

0.003

ESERIEESERE IR CINEC AN
161/1479/146/1494

126

1165

0.004

|g?°r AT, UH/3T- qeT ATt |

27

166

THL-2

0.0045

T AT, TH/3AT- qFpeT ATl

28

167

THTC-2

0.017

ALY HAXT, Hged L HA U, ﬂ(i’?ia
AT, T AT, UH/A- Aerd 7o,
TIAT AT, FR AALT, VH/3AT- FEIT

AT, EIRTHAT AT, ST/ FO
AT

29

169

THL-2

0.0053

AT [T, UH/3T- TAT TS0

30

28

akl

0.093

a7 RuTéHe, e, g afear

FA AN

0.4432

[®1. §. RO/BBSR/NH/26/0D/2024-25/707/KSG/3D]

g e, Aaw
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 12th May, 2026

S.0. 2441(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 5231(E) Dated:17/11/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(i1) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule annexed to
the said notification for construction of Toll Plaza Maintenance, management and operation for Widening and
strengthening of existing 2-lane to 2-lane with paved shoulder from Km. 239/280(Koksara) to Km. 294/280
(Nabarangpur) of NH-26 in Kalahandi & Nabarangpur District in the State of ODISHA.

And whereas the substance of the said notification has been published in “THE SAMAJ ” dated 18/01/2026 ,
“AJIKALI” dated 18/01/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling in the stretch of land for
Widening and strengthening of existing 2-lane to 2-lane with paved shoulder from Km. 239/280 (Koksara) to
Km. 294/280 (Nabarangpur) of NH-26 in Kalahandi & Nabarangpur District in the State of ODISHA.

State: ODISHA ||District: NABARANGPUR |
SIL. Survey/Plot Type of Nature of Area|| Name of Land Owner/Interested Person
No. Number Land Land (in
Hectares)
Lol 2 | 3 Jf 4 [ 5 | 6 |

|Taluk: Nabarangpur |

|Village: Taragaon |

1 120 Government |[ROAD 0.004|[RURAL DEVELOPMENT, GOVT. OF
ODISHA

2 131 Private PADDY-1 0.0057||AJAY MAHAPATRA ,S/0 MADAN
MAHAPATRA

3 |32 Government |[GODHARASA 0.015||REVENUE DEPARTMENT, GOVT. OF
ODISHA

4 (133 Private PADDY-1 0.0255||AJAY MAHAPATRA ,S/0 MADAN
MAHAPATRA

5 (134 Private PADDY-1 0.0595||[BHAGBAN SETHIA, KUSA SETHIA,
DAMDAR SETHIA,S/O- MOHAN SETHIA,
RATNAKAR SETHIA, S/O- SOMNATH
SETHIA

lo 140 ||Private |PADDY-1 || 0.0396|/[SATYA DAMBA S/0: GHASI DAMBA

7 |[140 Private PADDY-1 0.023|[JHIMAI DAMBO W/O: GHASI DAMBO
140/1487

8 ][40 Private PADDY-I 0.017||DINDAYAL JAIN S/O: SUBASH
CHANDRA JAIN

140/1492
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140

Private

PADDY-1

0.009

RANIJIT MEHTA S/O: SUBAS MEHTA
140/1492/1504

10

142

Government

ROAD

0.004

RURAL DEVELOPMENT, GOVT. OF
ODISHA

11

143

Government

PATITA

0.004

REVENUE DEPARTMENT, GOVT. OF
ODISHA

12

144

Government

PATITA

0.015

REVENUE DEPARTMENT, GOVT. OF
ODISHA

13

159

Private

DANGAR-2

0.005

DARA SATYANARAYANA, S/O- DARA
SAMLU

14

160

Private

BAGAYAT

0.0101

LIAKHAT ALI KHAN DURANI S/O:
ABDUL REHMAN KHAN DURANI

15

160

Private

BAGAYAT

0.0071

MOHAMMAD ALI BARDIKHAN
DURANI S/O: LIAKUATH ALI KHAN
DURANI

160/1478

16

160

Private

BAGAYAT

0.0071

MOHAMMAD ALI BARDIKHAN
DURANI S/O: LIAKUATH ALI KHAN
DURANI

160/1478/1516

17

161

Private

DANGAR-2

0.003

MOHAMMAD ALI BARDIKHAN
DURANI S/O: LIAKUATH ALI KHAN
DURANI

161/1479/143

18

161

Private

DANGAR-2

0.0068

RINA JAIN URF AGRAWAL W/O:
DINDAYAL JAIN
161/1479/144

19

161

Private

DANGAR-2

0.003

DINDAYAL JAIN S/O: SUBASH
CHANDRA JAIN
161/1479/146

20

161

Private

DANGAR-2

0.012

SUDARSAN PANIGRAHI S/O:
BHAGIRATHI PANIGRAHI
161/1479/147

21

161

Private

DANGAR-2

0.013

NILAM AGRAWAL W/O: MUKESH
KUMAR AGRAWAL
161/1479/148

22

161

Private

DANGAR-2

0.007

RINA JAIN URF AGRAWAL W/O:
DINDAYAL JAIN
161/1479/1501

23

161/1479/1493

Private

GHARBARI

0.015

DEBENDRANATH BISHOYEE S/O:
LAXMAN BISHOYEE

24

161/1479/1493

Private

DANGAR-II

0.006

LABNYA NIDHI SAHU S/O:
BALAKRUSHNA SAHU SAGAR SAHU
S/O: NIRANJAN SAHU

25

161/1479/1494

Private

GHARBARI

0.003

DINDAYAL JAIN S/O: SUBASH
CHANDRA JAIN
161/1479/146/1494

26

165

| |Private

||GHARBARI

0.004||HARI MAJHI, S/O- SUKUTA MAJHI

27

l|166

||Private

IDANGAR-2

0.0045|[HARI MAJHI, S/O- SUKUTA MAJHI

28

167

Private

DANGAR-2

0.017

NARAYAN BHATRA, MAHESWAR
BHATRA, NARASINGH BHATRA,
PAGNU BHATRA, MADAN BHATRA,
DASRU BHATRA, HARI BHATRA, S/O-
LALIT BHATRA, NILA BHATRA,
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KANAK BHATRA, S/O- KRUSHNA
BHATRA, HIRAMANI BHATRA, W/O-

KRUSHNA BHATRA
29 |69 Private DANGAR-2 0.0053|[BAIDYANATH PUJARI, S/O-
RAGHUNATH PUJARI
30 |28 Government |[NADI 0.093||REVENUE DEPARTMENT, GOVT. OF
ODISHA
Total||  0.4432|| |

[F. No. RO/BBSR/NH/26/0D/2024-25/707/KSG/3D]

SHAIKH AMINKHAN, Director
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